AR

IN THE CENTRAL ADMINiSTRATIVE TﬁIBUNAL,_JAIPUR BENCH, .
[ - o © - JAIPUR |

| " Dste of order: 9.5.2002
RA No.2072001 (OA'Noa93/§6) |
witﬁVMA No.199/2001
R.é;iééﬁniwal ,é/o Shri = Iswar Singh r/o Barodia Basti, .
Railway . Station, Jaipur, présenfly pgsted as’ Chief Law
Assistant, Réilway Claims Tribunal, ‘Bani Park, Jaipur.

T e Applicant/reépondent

’

Versus

1. / : Union oﬁ India thrdUéh the Chairman;-rRai;way
Board,. Ex-Officio 3 Secretaryy, Ministry  of

Railwa&él Railway Bhéwan,’New Delhiz
~ 2. 'GEnetal.'Managér, Westérn éailway, Churchgate,

Bombay ~ : : ‘ .-
- - / ,
.. Respon@ents/épplicants 
Mr.R;S.Toshniwal, applicéht in OA, present in person
: Mr. Mr.. ﬁanish Bhanderi - Counsel for the review
‘applicants.' - .
CORAM:
Honuble Mr. S.K.Agérwal,-Member (Judicial)
' ”. " Hon'ble Mr. H.0.Gupta, Member {Administrative)

ORDER

Per_Hon'ble'Mr.'SQK;Agarwal, Member (Judicial)
‘Heard the learned .counsel for the review

applicaﬁt and the applicant, appeared in perscn.

S 2. 4"Thjs Review Applicétioﬁ appggfs to bé bafred by -
limitation &lthough a délé? condonation appliéation 4ha$
been filed. The delay is about 10 months in filing this
Revféw Application) thch has notlbeen properly explained.

The explaination submitted by the review applicants is not -
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lat all preoper for cbndoning the delay. Thefefore, we are
'of.thé considered ‘opinien that on this count along this .

Review Application can be dismissed ~as barrEG»Aby,

‘limitation. Hence, /it is dismissed.

\
e

- (H.0.GUPTA) (S.K.AGARWAL)

Member - (Administrative) o Member . (Judicial)



